NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 24.08.2022 (WEDNESDAY)

COURT -1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Mr. Kanthi Narahari, Member

(Technical)

For Admission (After Notice)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Hitesh Rathod Aditya Dewan Zinnea Mehta
(Ins) No. 440 of | Vs, Chintan Gandhi
2021 Ariisto Developers Pvt. Ltd. Jay Sangrajka-RP
Acting through Mr. Jayesh Sanghrajka, Tishampati Sen-R1
Resolution Professional & Ors.
For Hearing
2. Comp. App. (AT) | Saurabh Bhuta Sharath Sampath Avinav Mukherjee
(Ins) No. 252 of Vs. Prem Prakash
2021 Edelweiss Asset Reconstruction Kanwer
Company Ltd. & Anr. Rushil Mathur-R1
3. Comp. App. (AT) | Aditya Daftary & Ors. Srijan Sinha Abhay S. Undal
(Ins) No. 314 of | Vs.
2021 Mirador Constructions Pvt. Ltd. & Ors.
With
4. Comp. App. (AT) | Sujata Shekhar Shah & Ors. Dilip Annasahab Taur | Dilip Annasaheb-R1
(Ins) No. 395 of Vs.
2021 Mirador Construction Pvt. Ltd.
5. Comp. App. (AT) | Union Bank of India Pramod B. Agarwala | Prateek Gupta-R1
(Ins) No. 399 of Vs. Smiti Verma-R14
2021 & LLA. No. Rajdeep Clothing and Advisory Pvt. Ravi Kapoor
1809-1810 of Ltd. & Ors. Nipun Singhvi-RP
2021 Vishal J. Dave-R15
With
6. Comp. App. (AT) | Brijendra Kumar Mishra Nidhi Mohan Parashar| PrateekGupta
(Ins) No. 402 - Vs. Vishal Singh-R8
403 of 2021 Krishna Knitwear Technology Ltd.&
Ors.
With
7. Comp. App. (AT) | Union Bank of India Aayush Agarwala Kumar Anurag
(Ins) No. 688 of | Vs. Singh-R1
2021 Kaushar Textile Pvt. Ltd. & Ors. Honey Satpal-R2




8. Comp. App. (AT) | Shyam Kishan Saraf Rishabh Jain Swapnil Gupta-R1
(Ins) No. 663 of Vs.
2021 & 1.A No. Atul Kumar Kansal
1741 of 2021 Resolution Professional of Universal
Buildwell Pvt. Ltd.
9. Comp. App. (AT) | Edelweiss Asset Reconstruction R.P.Agrawal Mahesh Agarwal
(Ins) No. 707 of Company Ltd. Divyang
2021 & I.A. No. Vs. Chandiramani
1876 0f 2021 Chemstar Organics (India) Ltd. Prerana Wagh
10. | Comp. App. (AT) | Meghdoot Services Ltd. Abhishek Gupta Kamal Kant Jha
No. 22 of 2021 Through Mr. Pradip Prasad
Vs.
Registrar of Companies, West Bengal
11. | TA (AT) (Compt.) | Shree Cement Limited Manas Kumar Samar Bansal
No. 10 of 2017 Vs. Chaudhuri (R-CCD
(Old Appeal No. | Competition Commission of India &
48/2016) Ors.
12. | Competition App. | Indian National Shipowners Unnati Agarwal Nitika Dwivedi-R2
(AT) No. 42 of Association.
2019 Vs.
Competition Commission of India &
Anr.
13. | Competition. App. | Jaiprakash Associates Ltd. Ruchi Khanna Ranjan Sardana
(AT) No. 78 of Vs.
2019 Competition Commission of India &
Anr.
14. | Contempt Case Rajneesh Singhvi Amol Vyas
(AT) No. 33 of Vs.
2020 in Comp. Manoj Kumar Goel
App. (AT) (Ins)
No. 360 & 420
0f 2019
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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